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The Lok Sabha met at Eleven of the Clock 

 

  

  

[HON. SPEAKER in the Chair] 
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… (Interruptions) 

 
(At this stage, Shri P.R. Sundaram and some other hon. Members came and 

stood on the floor near the Table.) 
 

… (Interruptions) 
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11 01 hrs 

ORAL ANSWER TO QUESTION 
HON. SPEAKER: Q. No.541, Shri Balka Suman.  

… (Interruptions) 

HON. SPEAKER: The Minister. 

… (Interruptions) 

(Q. 541) 

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND 

HIGHWAYS, MINISTER OF STATE IN THE MINISTRY OF SHIPPING AND 

MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS 

(SHRI  MANSUKH  L. MANDAVIYA): A reply is laid on the Table of the House.… 

(Interruptions) 

11 01½ hrs 

(At this stage, Shri Gurjeet Singh Aujla came and stood on  
the floor near the Table.) 

… (Interruptions) 

HON. SPEAKER: The House stands adjourned to meet again at 12 o’clock. 

11 02 hrs 

        The Lok Sabha then adjourned till Twelve of the Clock.  

 
___________ 
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12 00 hrs 

The Lok Sabha reassembled at Twelve of the Clock. 

(Hon. Speaker in the Chair) 

…(�यवधान) 

12 01 hrs  

(At this stage, Shrimati V. Sathyabama and Shri Ashok Kumar and some other 
hon. Members came and stood on the floor near the Table.) 

 
माननीय अ�य� : माननीय सद�यगण मझेु िविभ�न िवषय� पर �थगन ��ताव क� सूचनाए ं�ा� ह�ई 

ह�, मगर म�ने  िकसी भी �थगन ��ताव क� सूचना को अनमुित �दान नह� क� है ।  

…(�यवधान) 

 

_________ 
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12 02 hrs 

PAPERS LAID ON THE TABLE 

HON. SPEAKER: Now, papers to be laid on the Table.  

… (Interruptions) 

THE MINISTER OF STATE OF THE MINISTRY OF POWER AND MINISTER OF 

STATE OF THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI R.K. 

SINGH): I beg to lay on the Table: 

(1) The Bureau of Energy Efficiency (Particulars and Manner of their Display 

on Labels of Tubular Fluorescent Lamps) Regulations, 2018 published in 

Notification No. BEE/S&L/TFL/63/2017-18 in Gazette of India dated 9th 

March, 2018. 

(2) The Energy Conservation Building Code Rules, 2018 published in 

Notification No. G.S.R. 168(E) in Gazette of India dated 13th February, 

2018. 

(3) The Bureau of Energy Efficiency (Manner and Intervals of Time for 

Conduct of Energy Audit of Commercial Buildings or Establishments) 

Regulations, 2018 published in Notification No. B/DC/EA-2017(E) in 

Gazette of India dated 21st February, 2018… (Interruptions) 

(Placed in Library, See No. LT 9128/16/18) 
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�ामीण िवकास म�ंालय म� रा�य म�ंी (�ी राम कृपाल यादव): माननीय अ�य� महोदया, म� 

िन�निलिखत प� सभा पटल पर रखता ह�ं:- 

(1) (एक) रा��ीय �ामीण सड़क िवकास एज�सी, नई िद�ली के वष� 2016-2017 के वािष�क 

�ितवेदन क� एक �ित (िहंदी तथा अ�ेंजी सं�करण) तथा लेखापरीि�त लेखे । 

(दो) रा��ीय �ामीण सड़क िवकास एज�सी, नई िद�ली के वष� 2016-2017 के काय�करण 

क� सरकार �ारा समी�ा क� एक �ित (िह�दी तथा अ�ंेजी स�ंकरण) । 

(2) उपयु�� (1) म� उि�लिखत प�� को सभा पटल पर रखने म� ह�ए िवल�ब के कारण दशा�ने 

वाला िववरण (िह�दी तथा अ�ेंजी स�ंकरण) । 

(Placed in Library, See No. LT 9129/16/18) 
 

(3) (एक) काउंिसल फॉर एडवांसम�ट ऑफ पीप�ुस ए�शन एडं �रल टै�नोलोजी, नई िद�ली 

के वष� 2016-2017 के वािष�क �ितवेदन क� एक �ित (िह�दी तथा अ�ंेजी स�ंकरण) तथा 

लेखापरीि�त लेखे । 

(दो) काउंिसल फॉर एडवांसम�ट ऑफ पीपु�स ए�शन एडं �रल टै�नोलोजी, नई िद�ली 

के वष� 2016-2017 के काय�करण क� सरकार �ारा समी�ा क� एक �ित (िह�दी तथा 

अ�ंेजी स�ंकरण) । 

(4) उपयु�� (3) म� उि�लिखत प�� को सभा पटल पर रखने म� ह�ए िवल�ब के कारण दशा�ने 

वाला िववरण (िह�दी तथा अ�ंेजी स�ंकरण)। ....(�यवधान) 

(Placed in Library, See No. LT 9130/16/18) 
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ससंदीय काय� म�ंालय म� रा�य म�ंी तथा जल ससंाधन, नदी िवकास और गगंा सरं�ण म�ंालय 

म� रा�य मं�ी (�ी अजु�न राम मेघवाल): महोदया, म� �ी जयंत िस�हा क� ओर से िन�निलिखत प� 

सभा पटल पर रखता ह�ं:- 

(1) कंपनी अिधिनयम, 2013 क� धारा 394 क� उप-धारा (1) के अंतग�त िन�निलिखत 

प�� क� एक-एक �ित (िह�दी तथा अ�ेंजी स�ंकरण)— 

(एक) पवन हंस िलिमटेड, नई िद�ली के वष� 2016-2017 के काय�करण क� 

सरकार �ारा समी�ा के बार ेम� िववरण । 

(दो) पवन हंस िलिमटेड, नई िद�ली के वष� 2016-2017 का वािष�क �ितवेदन, 

लेखापरीि�त लेखे तथा उन पर िनय�ंक-महालेखापरी�क क� िट�पिणयां । 

(2) उपयु�� (1) म� उि�लिखत प�� को सभा पटल पर रखने म� ह�ए िवल�ब के कारण 

दशा�ने वाला िववरण (िह�दी तथा अ�ंेजी स�ंकरण) । 

(Placed in Library, See No. LT 9131/16/18) 

(3) वाययुान  अिधिनयम, 1934 क� धारा 14 क के अतंग�त  वाययुान  (छठा सशंोधन)  

िनयम,  2017  जो  29 जून, 2017 के  भारत  के  राजप�   म� अिधसूचना स�ंया 

सा. का. िन.721 (अ) म� �कािशत ह�ए थे, क�  एक  �ित (िह�दी तथा अ�ेंजी 

स�ंकरण) ।…(�यवधान) 

(Placed in Library, See No. LT 9132/16/18) 

 
 

 

 

 

 

 



05.04.2018  11 
 

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS 

AND MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, 

RIVER DEVELOPMENT AND GANGA REJUVENATION (SHRI ARJUN RAM 

MEGHWAL): On behalf of Shri Babul Supriyo, I beg to lay on the Table: 

(1) A copy each of the following papers (Hindi and English versions) under 

sub-section (1) of  Section 619A of the Companies Act, 1956:- 

(a) (i) Statement regarding Review by the Government of the working of 

the Hindustan Cables Limited, Kolkata, for the year 2016-2017.  

 (ii) Annual Report of the Hindustan Cables Limited, Kolkata, for the 

year 2016-2017, along with Audited Accounts and comments of the 

Comptroller and Auditor General thereon. 

(Placed in Library, See No. LT 9133/16/18) 

(b) (i) Statement regarding Review by the Government of the working of 

the Instrumentation Limited, Kota, for the year 2016-2017.  

 (ii) Annual Report of the Instrumentation Limited, Kota, for the year 

2016-2017, along with Audited Accounts and comments of the 

Comptroller and Auditor General thereon. 

(2)  Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at item No. (b) of (1) above… 

(Interruptions). 

(Placed in Library, See No. LT 9134/16/18) 
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THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS 

AND MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, 

RIVER DEVELOPMENT AND GANGA REJUVENATION (SHRI ARJUN RAM 

MEGHWAL): I beg to lay on the Table: 

(1) (i) A copy of the Annual Report (Hindi and English versions) of the 

National Water Development Agency, New Delhi, for the year 2016-

2017, along with Audited Accounts.  

 (ii) Statement regarding Review (Hindi and English versions) by the 

Government of the working of the National Water Development 

Agency, New Delhi, for the year 2016-2017. 

(2)  Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (1) above… (Interruptions) 

(Placed in Library, See No. LT 9135/16/18) 

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND 

HIGHWAYS, MINISTER OF STATE IN THE MINISTRY OF SHIPPING AND 

MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS 

(SHRI MANSUKH L. MANDAVIYA): I beg to lay on the Table:- 

(1)   A copy each of the following Notifications (Hindi and English versions) under 

Section 10 of the National Highways Act, 1956:-  

(i) S.O. 3594(E) published in Gazette of India dated 15th November, 

2017, declaring highways, mentioned therein, as new National 

Highways. 
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(ii) S.O. 3718(E) published in Gazette of India dated 23rd November, 

2017, declaring highways, mentioned therein, as new National 

Highways. 

(iii) S.O. 3807(E) published in Gazette of India dated 5th December, 

2017, declaring new National Highways, mentioned therein, under 

Bharatmala Pariyojana. 

(iv) S.O. 3808(E) published in Gazette of India dated 5th December, 

2017, declaring new National Highways, mentioned therein, under 

Bharatmala Pariyojana. 

(v) S.O. 3866(E) published in Gazette of India dated 12th December, 

2017, making certain amendments in the Notification No. S.O. 

1096(E) dated 4th August, 2005. 

(vi) S.O. 3867(E) published in Gazette of India dated 12th December, 

2017, directing that the National Highways and Infrastructure 

Development Corporation Limited shall exercise the function 

relating to the development and maintenance of the stretches, 

mentioned therein. 

(vii) S.O. 3926(E) published in Gazette of India dated 19th December, 

2017, entrusting the stretches of National Highway No. 330 in the 

State of Uttar Pradesh, to National Highways Authority of India. 

(viii) S.O. 3927(E) published in Gazette of India dated 19th December, 

2017, making certain amendments in the Notification No. S.O. 

1096(E) dated 4th August, 2005. 
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(ix) S.O. 4043(E) published in Gazette of India dated 26th December, 

2017, declaring new National Highways, mentioned therein, in the 

State of Gujarat. 

(x) S.O. 4007(E) published in Gazette of India dated 22nd December, 

2017, declaring new National Highways, mentioned therein, in the 

State of Tamil Nadu. 

(xi) S.O. 4008(E) published in Gazette of India dated 22nd December, 

2017, making certain amendments in the Notification No. S.O. 

689(E) dated 4th April, 2011. 

(xii) S.O. 06(E) published in Gazette of India dated 2nd January, 2018, 

declaring new National Highways, mentioned therein, in the State 

of Tamil Nadu. 

(xiii) S.O. 88(E) published in Gazette of India dated 5th January, 2018, 

declaring new National Highways, mentioned therein, in the State 

of Punjab. 

(xiv) S.O. 541(E) published in Gazette of India dated 6th February, 

2018, declaring new National Highways, mentioned therein, in the 

State of Maharashtra. 

(xv) S.O. 542(E) published in Gazette of India dated 6th February, 

2018, making certain amendments in the Notification No. S.O. 

689(E) dated 4th April, 2011. 
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(xvi) S.O. 547(E) published in Gazette of India dated 7th February, 

2018, entrusting the stretches, mentioned therein, of National 

Highway No. 316A to National Highways Authority of India. 

(xvii) S.O. 646(E) and S.O. 647(E) published in Gazette of India dated 

13th February, 2018, entrusting the stretches, mentioned therein, 

of new National Highways, in the State of Madhya Pradesh to 

National Highways Authority of India. 

(xviii) S.O. 812(E) published in Gazette of India dated 27th February, 

2018, making certain amendments in the Notification No. S.O. 

689(E) dated 4th April, 2011. 

(xix) S.O. 813(E) published in Gazette of India dated 27th February, 

2018, making certain amendments in the Notification No. S.O. 

689(E) dated 4th April, 2011. 

(xx) S.O. 814(E) published in Gazette of India dated 27th February, 

2018, making certain amendments in the Notification No. S.O. 

689(E) dated 4th April, 2011. 

(xxi) S.O. 896(E) published in Gazette of India dated 1st March, 2018, 

declaring new National Highways, mentioned therein, in the State 

of Tamil Nadu. 

(xxii) S.O. 897(E) published in Gazette of India dated 1st March, 2018, 

making certain amendments in the Notification No. S.O. 689(E) 

dated 4th April, 2011. 
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(xxiii) S.O. 1004(E) published in Gazette of India dated 6th March, 2018, 

regarding rates of fees to be recovered from the users of National 

Highway No. 765 in the State of Telangana. 

(xxiv) S.O.1028(E) published in Gazette of India dated 9th March, 2018, 

regarding rates of fees to be recovered from the users of National 

Highway No. 3 in the State of Madhya Pradesh…(Interruptions) 

(Placed in Library, See No. LT 9136/16/18) 

 

___________  
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12 04 hrs 

LEAVE OF ABSENCE FROM THE SITTINGS OF THE HOUSE 

HON. SPEAKER: The Committee on Absence of Members from the Sittings of 

the House in their Eleventh Report, presented to the House on 4th April, 2018, 

have recommended that leave of absence from the sittings of the House be 

granted to the following Members for the period mentioned against each:- 

1. Shri P. V. Midhun Reddy   15.12.2017 to 05.01.2018 

2. Shri Neiphiu Rio    15.12.2017 to 05.01.2018 

3. Shri Tapas Paul    17.07.2017 to 11.08.2017; 

15.12.2017 to 05.01.2018; 

29.01.2018 to 05.02.2018; and 

05.03.2018 to 07.03.2018 

4. Shri Rayapati Sambasiva Rao  05.03.2018 to 31.03.2018 

Is it the pleasure of the House that the leave as recommended by the 

Committee be granted? 

SEVERAL HON. MEMBERS: Yes. 

HON. SPEAKER: Leave is granted. The Members will be informed accordingly. 

 

_____________ 

  



05.04.2018  18 
 

12 05 hrs 

COMMITTEE ON GOVERNMENT ASSURANCES 
73rd to 76th Reports 

 
डॉ. रमेश पोख�रयाल िनशंक (ह�र�ार): अ�य� महोदया, म� िनि�निलिखत �ितवेदन (िहंदी तथा 

अ�ंेजी स�ंकरण) सभा पटल पर ��ततु करता हूॅ:ं- 

(1) सामािजक �याय और अिधका�रता मं�ालय (सामािजक �याय और अिधका�रता िवभाग) 

से सबंंिधत लि�बत आ�ासन� क� समी�ा के बार ेम� 73वा ं�ितवेदन । 

(2) उपभो�ा मामले, खा� और साव�जिनक िवतरण मं�ालय (उपभो�ा मामले िवभाग) से 

सबंंिधत लि�बत आ�ासन� क� समी�ा के बार ेम� 74वां �ितवेदन । 

(3) वािण�य और उ�ोग मं�ालय (वािण�य िवभाग) से सबंंिधत लि�बत आ�ासन� क� समी�ा 

के बार ेम� 75वां �ितवेदन । 

(4) आयषु मं�ालय से सबंंिधत लि�बत आ�ासन� क� समी�ा के बार ेम� 76वां �ितवेदन । 

 
 

_______ 
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12 06 hrs 

STANDING COMMITTEE ON LABOUR 
Action Taken Statement 

 

�ी कौशले�� कुमार (नालंदा): अ�य� महोदया, म� व� मं�ालय क� अनदुान� क� मांग� (2017-18) 

के बार े म� �म सबंंधी �थायी सिमित के 24व� �ितवेदन (16व� लोकसभा) म� अतंिव�� 

िट�पिणय�/िसफा�रश� पर सरकार �ारा क�-गई-कार�वाई के सबंंध म� सिमित के 31व� �ितवेदन (16व� 

लोकसभा) म� अंतिव�� िट�पिणय�/िसफा�रश� पर सरकार �ारा आगे-क�-गई-कार�वाई दशा�ने वाला �म 

सबंंधी �थायी सिमित का िववरण (िहंदी तथा अ�ेंजी स�ंकरण) सभा पटल पर रखता हूॅ ं। 

 

_________ 
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....(�यवधान) 

माननीय अ�य� :खड़गे जी, आप �या बोलना चाहते ह�? 

SHRI MALLIKARJUN KHARGE (GULBARGA): Madam Speaker, Congress Party 

and all opposition parties are ready to discuss No Confidence Motion, Dalits 

issue, farmer’s issue, and that of Nirav Modi who has looted money and escaped. 

We are ready to discuss all those issues. Kindly permit us.  

The Parliamentary Affairs Minister is saying that we are not ready to 

discuss. We are ready to discuss every issue and we will reply to them. 

Therefore, I request you to kindly allow us to move the No Confidence Motion and 

other issues in the Parliament.  

माननीय अ�य� :क�णाकरण जी, �या आप भी इसी म�ु ेपर बोलना चाहते ह�? 

SHRI P. KARUNAKARAN (KASARGOD): Madam, we are ready to discuss any 

issue – Congress Party and all other political parties. So, we demand that you 

take up the No Confidence Motion. …(�यवधान) 

माननीय अ�य� :सौगत जी, आप भी इस पर बोल लीिजए । 

PROF. SAUGATA ROY (DUM DUM): Madam, for the last few days the House 

has been taking up No Confidence Motion without resolution.  Kharge-ji just 

spoke in favour of it. … (Interruptions) Madam, please listen to me.  I want to 

point out Rule 198 where the No Confidence Motion is to be judged. … 

(Interruptions) It is your position that the House has to be in order. This is what 

you are saying. But the Rules do not allow … (Interruptions) 
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HON. SPEAKER: I am taking it and according to Rule I am taking.  

 अनंतकुमार जी, आपको �या कहना है? 

…(�यवधान) 

 

रसायन और उव�रक म�ंी तथा ससंदीय काय� मं�ी (�ी अन�तकुमार): अ�य� महोदया, हम इतना 

ही कहना चाह�गे िक यिद िपछले 21 िदन से लोक सभा नह� चल रही है और दूसरा सदन भी नह� चल 

रहा है तो उसका एक ही कारण है िक का�ेंस और का�ेंस के नेत�ृव म�… और…  क� वजह से नह� 

चल रहा है । …(�यवधान) उ�ह�ने गितरोध पदैा िकया है। …(�यवधान) मैडम,  पांच तारीख से सदन 

श�ु ह�आ है और पांच तारीख से 27 तारीख तक उ�ह�ने नो कॉि�फड�स तक नह� िदया ।…(�यवधान) 

म� सभी एनडीए और भाजपा के सद�य� क� सराहना करना चाहता हूॅं िक उ�ह�ने िपछले 23 िदन का 

वेतन और भ�ा न लेने का एक साहिसक िनण�य िलया है । …(�यवधान) यह जनता क� सेवा है। 

…(�यवधान) पैसा जनता का है । …(�यवधान) दशे का पैसा है । …(�यवधान) करदाताओ ंका पैसा 

है। …(�यवधान) इसीिलए, हमने यह तय िकया है िक �वे�छा से और बह�त पीड़ा से अपना वेतन-भ�ा 

नह� ल�गे । …( �यवधान) 

 ये लोकत�ं के िखलाफ काम कर रहे ह�, य ेअसिह�णतुा से काम कर रहे ह� । …(�यवधान) नर�� 

भाई मोदी जी को जो मैनडेट िमला है, मोदी सरकार को, भाजपा सरकार को जो मैनडेट िमला है, 

उसको ये लोग सहन कर नह� पा रहे ह�, इसिलए ये दोन� सदन� म� ऐसा कर रहे ह� । …(�यवधान) 

लेिकन हमने देश क� जनता के वायद� का �ितिनिध�व करते ह�ए, �वे�छा से 23 िदन का वेतन और 

भ�ा न लेने का िनण�य िकया है ।  …( �यवधान) इसिलए म� सबक� सराहना करता हूॅ ं। …( �यवधान) 

HON. SPEAKER: Nobody’s name will go on record.  

… (�यवधान) 

                                                             
 Not recorded 
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HON. SPEAKER: No names will go on record.  

�ी अन�तकुमार: अ�य� महोदया, आिखर म� मझेु इतना ही कहना है िक मेर ेइतना बोलने के बाद, 

िवप� �या करगेा? … (�यवधान)   �या कर�गी? … (�यवधान) …  �या कर�गे तथा अ�य बाक� 

लोग �या कर�गे? … (�यवधान) सदन नह� चलाते ह�ए, सदन को रोकते ह�ए, ये लोग वेतन-भ�ा ल�गे, 

इस बात को पूरा देश दखे रहा है । … ( �यवधान) इनको पूर े देश को जवाब दनेा पड़ेगा । …             

(�यवधान) 

 

________ 

 

 

 

  

                                                             
 Not recorded 
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12 10 hrs 

OBSERVATION BY THE SPEAKER 
Notices of Motion of No-Confidence 

 

HON. SPEAKER: Hon. Members, I have received notices of Motion of No-

Confidence in the Council of Ministers from Sarvashri Ram Mohan Naidu 

Kinjarapu, N.K. Premachandran, Thota Narasimham, Y.V. Subba Reddy, 

Mekapati Raja Mohan Reddy, Kesineni Srinivas, P.V. Midhun Reddy, P. 

Karunakaran, Mohammad Salim, Jyotiraditya M. Scindia and Mallikarjun Kharge. 

I am duty-bound to bring the notices before the House.  

… (Interruptions) 

HON. SPEAKER: Unless the House is in order, I will not be in a position to count 

the 50 Members who have to stand in their assigned places so that I can 

ascertain as to whether the leave has been granted or not.  Please go back to 

your seats. All of you have to go to your seats. 

… (Interruptions) 

HON. SPEAKER: I cannot count like this. You have to go to your seats. What is 

happening?  

… (Interruptions) 

HON. SPEAKER: Since the House is not in order, I will not be able to bring the 

notice before the House.  

… (Interruptions) 
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HON. SPEAKER: The House stands adjourned to meet again on Friday, the 6th 

April, 2018. 

12 11 hrs 

The Lok Sabha then adjourned till Eleven of the Clock on Friday,  
April 06, 2018 / Chaitra 16, 1940 (Saka). 
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